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)
SH. SANJEEV KUMAR[CCentral
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01 ICS COMM-| 01.12.202
099/21 01.09.2021 |2 156 INo o 29
ICS COMM-| 01.12.202
1268/21 05.04.2021 |2 605 No o 20
02.12.202
ICS COMM-12/20 [06.01.2020 |2 1061 No 2] 21
ICS COMM-| 02.12.202
618/2021 25.09.2021 |2 133 INo o 29
ICS COMMM 02.12.202
857/2021 08.03.2021 |2 634 Yes 1 7
ICS COMM-| 05.12.202
1526/22 07.06.2022 |2 181 No 0 9
ICS COMM-| 05.12.202
375/21 16.09.2021 |2 ka5 Yes il 16
ICS COMM-| 05.12.202
438/21 18.09.2021 |2 a7 No 1 103
ICS COMM- 5.12.202
2011/19 11.12.2019 |2 1090 No 2 23
ICS COMMM+ 06.12.202
056/19 01.07.2019 [ 1254 No 1
ICS COMM-| 07.12.202
11610/21 09.11.2021 |2 393 No 1 22
ICS COMM-| 07.12.202
5061/21 01.12.2021 |2 371 No 1 387
ICS COMM-| 08.12.202
3884/21 1.10.2021 |2 433 No 0 32




ICS COMM-| 08.12.202
038/21 £0.11.2021 |2 74 No 4
ICS COMM- 12.12.202
1419/19 03.08.2019 |2 1227 No 32
ICS COMM- 16.12.202
3616/21 25.00.2021 |2 a7 INo 29
ICS COMM- 16.12.202
28/20 £20.05.2019 [ 1297 No K6
ICS COMM-| 19.12.202
146/21 06.12.2021 [ 78 INo us
ICS COMM-| £20.12.202
3611/21 £25.00.2021 |2 K51 INo 31
ICS COMM-| 21.12.202
1866/19 16.07.2018 |2 1619 Yes 18
ICS COMM-| £3.12.202
000/18 5.11.2018 |2 1509 INo 2
£3.12.202
ICS COMM-92/21 [07.01.2021 ]2 715 No 31
ICS COMM-| £4.12.202
797/20 07.06.2018 |2 1661 No 3
SH. RAJNEESH KR.Central
IGUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
ICS
(COMM)/3879/2
21 10/01/21  j12/12/22 1437 NO 74
ICS
(COMM)/724/20
o1 03/02/21  h2/13/22 651 NO 72
ICS
(COMM)/1426/2
o19 08/05/19 [12/19/22 1232 INO 73




ICS

1659/2021

i

2

(COMM)/1495/2
021 4/19/21 _h2/20/22 |610 NO 1 76
ISH ILLA RAWAT,Central |CS(COMM) 12.07.2021 [01.12.202 [507 INO INO SAME
[IDISTRICT JUDGE 2254/2021 2 DAY
(COMMERCIAL
ICOURT)-03
CS(COMM) 13.07.2021(01.12.202 [506 NO INO SAME
2285/2021 2 DAY
CS(COMM) 15.12.2021 |02.12.202 [352 INO INO SAME
5314/2021 23 DAY
CS(COMM) 19.09.2021/08.12.20 445 INO INO 1 DAY
3335/2021 22
CS(COMM) 04.06.202 [09.12.202 |553 INO NO 1 DAY




CS(COMM) “3(‘).10.202109.12.202 104 INO NO SAME
477/2021 2 DAY
CS(COMM) 25.06.202 [12.12.202 |535 NO NO SAME
1976/2021 i 23 DAY
CS(COMM) 11.02.2021(13.12.202 [670 INO INO SAME
554/2021 23 DAY
CS(COMM) 04.06.202 [14.12.202 |556 INO INO SAME
1655/2021 i 23 DAY
CS(COMM) 21.10.2021(15.12.202 420 INO INO SAME
1224/2021 23 DAY
CS(COMM) 21.01.2020(16.12.202 1060 INO INO SAME
254/2020 23 DAY




CS(COMM) “03.03.202 16.12.202 653 INO NO SAME
785/2021 i 23 DAY
CS(COMM) 16.09.2021[16.12.202 456 NO NO SAME
3402/2021 23 DAY
CS(COMM) 21.10.2020(17.12.202 [787 INO INO SAME
1551/2020 23 DAY
CS(COMM) 11.12.2020 [17.12.202 [736 INO INO i3 DAY
1817/2020 2

CS(COMM) 23.12.2021[21.12.202 [363 INO INO SAME
1026/2022 23 DAY
CS(COMM) 23.12.2021[21.12.202 |363 NO NO SAME
5573/2021 23 DAY




CS(COMM) “15.04.2021 24.12.20 618 INO NO 2 DAY
5598/2021 22
IMS. NISHA SAXENA(Central
[DISTRICT JUDGE NO
(COMMERCIAL
COURT)-04 PETITIO|
N U/S 34
OF
ARBITRA
OMP (COMM)A 01.12.202 TION
70/2022 26.05.2022 |2 189 DAYSIACT) INIL 6 DAYS
16
ICS (COMM)- 01.12.202 1487 WORKIN
10/2018 05.11.2018 |2 IDAYS YES INIL G DAYS
ICS (COMM)+ 01.12.202 17§
1499/2022 06.06.2022 |2 IDAYS YES INIL DAYS
ICS (COMM)- 02.12.202
©071/2022 30.08.2022 |2 04 DAYS [YES ONE 3 DAYS
16
ICS (COMM)+ 02.12.202 [1491 WORKIN
267/2018 02.11.2018 |2 IDAYS YES INIL G DAYS
ICS(COMM)- 02.12.202 102
2019/2022 22.08.2022 |2 IDAYS YES INIL DAYS
ICS (COMM)+ 23.12.202 1480
52/2018 04.12.2018 |2 IDAYS YES 6 DAYS




2021

5 [SH. UMED SINGH|Central |Nil
IGREWAL DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-05
6 SH. PARAMJIT SINGH,Central [Nil
IDISTRICT JUDGE
(COMMERCIAL)-06,
ICENTRAL
7 IMS. KAVERI BAWEJA |Central INil
IDISTRICT JUDGE,
ICOMMERCIAL COURTH
07
8 ISH. DINESH BHATT , DJWest INil
(COMMERCIAL
ICOURT)-01
o S. HEMANIWest SAME
ALHOTRA, DISTRICT]| DAY OH
JUDGE (COMMERCIAL NO THE
ICOURT)-02 CS 23rd FINAL
COMM)/163/20 Decemb HEARIN
20 20-07-2018 |er 2022 1590 daysiNO G
SAME
DAY OH
S >0th NO NO FINAL
COMM)/25/201 Decemb HEARIN
8 03-11-2018 |er 2022 [1470 days G
SAME
DAY OF
THE
s 2ond 1109 daysNO INO FINAL
COMM)/531/201 Decemb HEARIN
o 04-11-2019 Jer 2022 G
o |SH. ANURAG JAIN,New Delhi|Nil
[DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01
1 SH. GURVINDER PAI/New Delhi
ISINGH, DISTRICT]
JUDGE (COMMERCIAL ICS (COMM.) 17.12.202 i
ICOURT)-02 500 / 2021 09-11.2021 (04 B 32
ICS (COMM.) 17.12.202
01/ 2021 09.11.2021 404 - 2] 32
ICS (COMM.) 17.12.202
11.11.2021 K4o2 - 1 32
514 / 2021
ICS (COMM.) 517/11.11.2021 ;7.12.202 02 i | o




CS (COMM.) 11/

17.12.202

BHARTWAL, DISTRICT]
JUDGE
(COMMERCIAL)-01

oo £8.12.2021 b 355 132
232(2COMM.) 12 /28.12.2021 ;7.12.202 - o
ICS (COMM.) 16.02.2020 [17-12:202 05 o
190 / 2022 123
CS (COMM.) 17.12.202
192 / 2022 16.02.2022 A 305 32
ICS (COMM.) 17.12.202
16.02.2022 305 32
193 / 2022 23
CS (COMM.) 17.12.202
104 / 2022 16.02.2022 A 305 32
ICS (COMM.) .02.2022 17.12.202 o 5
106 / 2022 7.02. 2] 304 3
CS (COMM.) 17.12.202
100 / 2022 17.02.2022 | 304 32
CS (COMM.) 17.12.202
bo1 / 2022 17.02.2022 | 304 32
CS (COMM.) 18.02.0020 [17-12:202 03 o
021 / 2022 123
CS (COMM.) 17.12.202
boo / 2022 17.02.2022 |, 304 32
12 |[VACANT COURT OF SH.New Delhi[Nil

SANJEEV JAIN,

[DISTRICT JUDGE

(COMMERCIAL

ICOURT)-01

13 |SH. PREM KUMARSouth INil




4 H. VINAY KUMARSouth INil
NA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-02
5 South INil
ISH. SANJEEV|
JAGGARWAL
16 South INil
SH. MUKESH KUMAR|
IGUPTA
17 |SH. RAJEEV BANSAL,South-
[DISTRICT JUDGEEast s
(COMMERCIAL)-01 COMM)/317/20244144 4912 768 - - 21
o
CS
COMM)/1054/2 14863 144914 |1 - - 0
022
18 [MS. VINEETA GOYAL,South-
(COMMERCIAL i 01-12-
COURT)-o02 2(2?OMM.)/258/20 B1-10-2022 | o 31 NO 3 IN/A
SRBTN/ 272/201 30-11-2018 (2)2_2122_ 1467 INO ) IN/A
CS 08-12-
COMM)/588/20 [14-12-2021 b 022 363 NO 3 IN/A
o1
CS 2-12-
COMM)/49/201 [24-11-2018 022 1479 INO Y IN/A
8
[EXECUTION h5-12-
COMM.)/3/2022[370372022 b5, P67 NO i N/A
SSS/ COMM/15/20 03-11-2018 ;‘:)’212' 1502 NO N/A 6
gzé COMM/195/2 05-08-2020 ;%’212' 863 NO IN/A 4
9 South-
[East
ISH. AJAY KUMAR JAIN INil




2022

bo |[MS. ANU GROVERSouth-
BALIGA East lOMP (I)
COMM)/262/20 44442 14904 162 INO 1
o1
E£X/1652/2018 43455 44904  [1449 NO 1
OMP ()
COMM)/12/202 Y4573 44911 338 INO 1
>
[EX/123/2022 14606 14914 308 INO 1
[EX/150/2022 14615 14917 302 NO 1
OMP (D)
COMM)/184/20 {44370 144919 549 INO 1
1
OMP (I)
COMM)/183/20 {44370 14919 549 INO 1
o1
OMP )]
COMM)/185/20 U4370 44919 549 INO 1
o1
21 South-
[East
[EX/277/2021 14370 14908 538 INO 1
IMS PREETI AGGARWAL|
IGUPTA
[EX/116/2022 44611 44914 303 INO 1
22 |MS NIRJA BHATIA South-
[East
EX/310/2021 12-08-2021 007127 8o NO IN/A
2022
06-12-
[EX/242/2021 05-04-2021 |, ' 610 INO IN/A
EX/243/2021  [5-04-2021 06-12- o, NO IN/A




09-12-

(COMMERCIAL COURT)

[EX/376/2021 16-09-2021 o029 449 INO 3 IN/A
23 South- INil
[East
SH. RAJESH KUMAR|
[SINGH
24 [SH. SANJAY SHARMA-I,[East
[DISTRICT JUDGE
(COMMERCIAL) CS COMM.NO, , 01-12-
b36/2020 28-11-2020 oo 783 YES 20
CS COMM.NO 07-12-
-0 /2021 23-02-2021 022 649 YES 10
CS COMM.NO | 09-12-
114/2019 03-09-2019 b0 1218 YES 130
CS COMM.NO, 16-12-
[133/2019 20-09-2018 b 022 1544 YES 18
25 |SH. CHANDRA[East INil
SHEKHAR, DISTRICT]
JUDGE, COMMERCIAL|
ICOURT-02
26 [MS. BARKHA GUPTA,North- ICS(COMM)- 4.09.202 [05.12.20 437 YES |- u
[IDISTRICT JUDGE,East 58/2021 2




07.03.2022

ICS(COMM)- 05.12.202 [273 YES  |}--—-——--- 1
19/2022 2
ICS(COMM)- 20.05.2022 |08.12.202 202 YES  |-—-—--- SAME
11/2022 123 DAY
ICS(COMM)- 03.01.2022 [22.12.202 [353 YES  |--—-—--- SAME
02/2022 o DAY
27 |MS. NIVEDITA ANIL)Shahdara [Nil
ISHARMA, DISTRICT]
JUDGE
(COMMERCIAL)-01
28 m SUKHVINDERSShahdara [Nil
UR, DISTRICT]
JUDGE(COMMERCIAL)-
02
29 |SH. AJAY KUMAR JAIN,Shahdara [Nil
IDISTRICT JUDGE,
ICOMMERCIAL COURT
30 |MS. ANU GROVERShahdara [Nil
IBALIGA, DISTRICT]
JUDGE, COMMERCIAL|
ICOURT
31 [|[SH. GURDEEP SINGH,North- INil
IDISTRICT JUDGEWest
(COMMERCIAL)
32 |SH. VIRENDER BHATT,North INil
DISTRICT JUDGE
(COMMERCIAL COURT)
33 |SH. PANKAJ GUPTA,SOUTH
IDISTRICT JUDGEWEST
CS COMM,|| 12.12.202
(COMMERCIAL) )8/2020 06.03.2020 A 1011 IYES 3 INIL
52/2018 COMMLg 110018 [512:202 |85 IvES  INIL NIL
24 [|SH. BHUPESH KUMARSOUTH
DISTRICT JDUGE,WEST 5-08-  |15-12-
g(z)MMERCIAL COURT| 181/21 Fozl rozz W77 17 10
35 [SH. RAKESH SYAL,SOUTH [Nil
[DISTRICT JUDGE,WEST

ICOMMERCIAL COURTA
03




	Three Adjournment

